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FAT. 2970(3H).— FET TLH, ¥ ATAHTH, 1989 (1989 T 24) (& TaH THE THT I
Ftaay Fg7 7 8) 7 a7 200 F IuEs(l) F AT ARG F 99T, AT AN U, gue 3,
ST-GUE (i) § THIAT AT TLHL 6 I HATAT (TR Tqa HA0r TW05A) d SAteeg==r 7. 282(31)
3T 15.04.2026 ¥ THTIAT AT TLHIT o T HATAT (TFHH Lo a FATT 6373+ it stfeg=er # fafafis
I T T[T T5T o AT o7l H THTS — FHATIT ATHTH THREaT TR TSHAT 918 6T 3o o aRsEr
F fAvaTes % o sraewss g, UET I o STSi FT o 9T hl =0T ht T °f;

AT, S AfSHIT AT aRT 20T HF IT-GRT (4) F AT T [ERIET S\ E FHERT
‘R T T fH® =TT ‘S vFew ” ¥ fe97F 22.04.2026 7 Thriova & w3 o;
ST, TEAT TTTERTLT 0 ST ST IS eI ITH U 4 ITh! g Y (@47 TAT 2

T, TEAH VTTEHTE, THTS U TIaet F I AT=aH 6l a7 205 FT IT-gTT (1) F AT |
Foet OTE g TeTe A |9 & g,

4186 G1/2026 (1)



2 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

qA: T, FalT TLHRTE TeqH TR ¥ I RATE 9T gy 92 3o srterferarey v ey 2027 i 304y
(1) BT 9&T ATRIT T TN FId gU, Tg =TT FAT ¢ 6 THH SUTEE Aqg=! § [AaE g @ih
TIIS % forw et 3 srosft ;

3, o, I srfarfaem i gy 202 Y 3T & (2) F AT |, Fg GEHTE T AT FAT AT

ATTErRTIG TSTIS | TH SATEEHAT o THTA T THeh G717 HAd ATGAT | (AT ffH T avg 7 qlT arerait
o Th gIhT g TLHTL ged e gl SITusil |

AT

T T ST § THIE — FHATAT A Tadd TR T8 e Yo aigreET & forr sfergor
FT STATeT H=aT Figd a1 39 R GiH v wferm )

TS [T IEEIHCEIEa
EIERIES)
qagu/fer | g e | s %ﬁﬁa;?&r
RHATH iz . TFX THRE | FT S S & A
@
#iex)
i TETRAT ATIHT: TTaAT
T FHAATE SHATATE,
1 106 Bl 7 2414 TISTETATE THETE T,
2 91/2 st FU 1017 | TS [ATATE 9, o=
3 91/1 [REI T 5542 | 7/12 % STATT
4 9 fosft F | 2720 |7/M127% AT
5 5 IGEll FO 4252 | fagarwrs argeTe, enfy
6 79/61 [RE T 4692 | 7112 % ATETT
7 79/66/b [REI T 3642 | 712 % AqAT
8 79/65/b =it o 2911 | 712 % SqAX
9 79/63/b forsft F | 4461 | 712F SFTET
10 79/60/b it Ffr 5086 | 7/12 % SAqER
11 79/57/b it Ffr 840 | 712 % FqHT
12 47/3 IEEL T 361 | 9 HRIFHY [ lewTs.
13 79/59/b fsft F | 6385 | 7M12FAIE
14 79/58/b IEEL Fo 5465 | 7/12 % AqETX
15 104 LKl Fo 1248 | qfTHTeA ghEeraTs 9o, afy
16 105 fasft T 1262 | FHAATS SfETAT, T
qeot ST 3% Aderas, aeaars fi
17 99/1 Sl T 1315 v
18 41 Rt | g fp | T AT RS
T TSATATE ZHFCITATS,
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BIESIEIRIE EE RS R IE

e AT 3 HHATS, THAATS i

19 61 oy 73 B e

20 55/1 TTFT | 575 | U W U fRIedTs, ot

21 91/1/a FT 10 | 7M12%F SqE

22 79/3/1 F 2232 | T/12 % AqH

23 35 F 317 | TM2%F AR

24 50 s 3160 ;n%ﬁ—rrfemwémeﬁaﬁaﬁﬁw,

25 49/1 FiU 1011 | 9ot oA fRfears.

26 54 FO | 2476 | 712 F AGEE

27 82/9 ey 588 | WTAET TSiIatdg TTATRE, Arfe

28 169 Fo 5059 | MTIFATE TAEIGET Teigg 44, e

29 168 ey 9278 | TTEHATE TRERAT TSiEliE e, e

30 167 oy 3964 | TTEHATE TRERET TSiElE e, @ty

31 166 i 4187 | FoUY THR TG AT AL,

32 162 FO 698 | FETX THTAATE ALHUATS.

33 157/2 Ff 4941 | 9 HIATIA HATS, AT

34 150 Ffo 670 | FETX THIAATS ALHITHATE,

35 139 F | 2427 | TNM2FATEE

36 352 o 2733 | 9ot fagATE orATHTE.

37 353/A Fr 753 | 7112 % SIgAT

38 274/1 T 619 | T HETIHHTY THLNTE, ATfe

39 274/2 T 737 | 9o FAweEE grerwrs,

40 349 N 663 qae FeqATA I oo TEATEHATE,
STOTTSTATE T T,

41 157/1 T 798 | T FIHTFANTE HIE ATANTE, TS

42 208 | 1785 | TM2F AR

43 383 F | 5338 | 7/12% AT

44 354/A Fy 549 | 7112 % AqER

45 144/1 o 1097 ﬁ%ﬁggﬁiﬁm

46 145/1 For 796 | 712 % srgAT

47 149/1 FiU 2160 | FEIX THITATE ALHIHATE.

48 281/A Fr 2263 | 7/12 % SAqHR

49 281/C F 017 | 712 F IqE
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50 170 forsfy For 932 | 7M12%F wrgA

51 165 farsfY | 1712 | TM2F AR

52 113 BE(l i 749 | FEwTE fAzeraTe, st

53 114 fastr FU 1877 | TSTea fATHaFHAT Tea, =t
54 114/1 fasft T 2529 | eI THAEIE T, Al
55 114/2 st T 3541 | Sfideg¥Ts T2ATATE T

FA(THIE) 127148
e wfeare GLREARGICE
1 220 fasft 679 | ST ALATE AT, (R

FA(THE) 679

E

[®T. €. E-Office E-378287-11]
TRUT SSITAAT, BT TRATSAT Saea () -l

MINISTRY OF RAILWAYS
[Western Railway (Construction Organization)]
NOTIFICATION
Mumbai, the 4th June, 2026

S.0. 2970(E).— Whereas by the notification of the Government of India in the Ministry of Railways (Railway
Board ) (Published in the Gazette of India, under notification No. 282(A) dated 15.04.2025 Extra Ordinary- part II-
Section-3 -Sub-section (ii)) (here in after referred to as the said notification) under subsection(I) of section 20A of the
Railway Act 1989 (24 of 1989) (hereinafter referred to as the said Act) the Central Government declared its intention
to be acquired the land specified in the Schedule annexed to the said notification for execution, maintenance,
management and operation of the Special Railway Project namely,

Dabhoi — Samlaya Gauge Conversion Project in District Vadodara in the State of Gujarat.

And, whereas, the substance of the said notification was published in daily local newspaper “the indian
express” and “ divya bhaskar ” dated 22" April 2026 under subsection (4) of section 20A of the said Act;

And, whereas, objection has been received & resolved by the competent authority.

And, whereas, in pursuance of sub-section (I) of section 20E of the said Act, the competent authority Dabhoi -
Samlaya has submitted its report of the Central Government;

Now, therefore, upon receipt of the said report of the competent authority, and in exercise of the powers conferred
by sub-section (1) of section 20E of the said Act, the Central Government hereby declares that the land specified in the
schedule annexed hereto shall be acquired for the aforesaid purpose;

And, further, in pursuance of sub-section (2) of section 20E of the said Act, the Central government here by
declares that on publication of this notification in the official Gazette the land specified in the schedule annexed hereto
shall vest absolutely in the Central Government free from all encumbrances.
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Sub: Brief description of the land to be acquired with or without structure for the Special Railway Project namely:
Dabhoi-Samlaya Gauge Conversion Project in District Vadodara in the state of Gujarat as per joint measurement sheet
prepares by DILR Vadodara.

SCHEDULE

Brief description of the land to be acquired with or without structure for the Special Railway Project namely:
Dabhoi - Samlaya Gauge Conversion Project in the state of Gujarat.

State : GUJARAT District : Vadodara
;g SURVEY NO ngﬁ(;)f Nz}f::;fi()f Area Name of Land Owner
Village : Gangadia Taluka: Savli
| 106 . Agriculture 2414 Pat'el Prafqllabhai Jivabhai.
Private Rajeshbhai Prabhudas Parekh.
2 91/2 Private Agriculture 1017 Daksha Ben Vinubhai Patel etc.
3 91/1 Private Agriculture 5542 As per 7/12
4 9 Private Agriculture 2729 As per 7/12
5 5 Private Agriculture 4252 Vithalbhai Bapubhai etc.
6 79/61 Private Agriculture 4692 As per 7/12
7 79/66/b Private Agriculture 3642 As per 7/12
8 79/65/b Private Agriculture 2911 As per 7/12
9 79/63/b Private Agriculture 4461 As per 7/12
10 79/60/b Private Agriculture 5086 As per 7/12
11 79/57/b Private Agriculture 840 As per 7/12
12 47/3 Private Agriculture 361 Patel Bhadresh Kumar Kiritbhai.
13 79/59/b Private Agriculture 6385 As per 7/12
14 79/58/b Private Agriculture 5465 As per 7/12
15 104 Private Agriculture 1248 Purnimaben Harikrishnabhai Patel, etc.
16 105 Private Agriculture 1262 Vasantbhai Ambalal, etc.
17 99/1 ' ' 1315 Patel Urmilaben alias Nirmalaben, widow
Private Agriculture of Vasantbhai
Patel Bhadreshkumar Kiritbhai.
18 41 Private Agriculture b Patel Rajendrabhai Harikrushnabhai.
19 61 ' ' 73 Patel Urmi.labep alias Nirmalben,
Private Agriculture Vasantbhai's widow, etc.
Non- Patel Bhadresh Kumar Kiritbhai, etc.
20 55/1 . . 575
Private Agriculture
21 91/1/a Private Agriculture 10 As per 7/12
22 79/3/1 Private Agriculture 2232 As per 7/12
23 35 Private Agriculture 317 As per 7/12
24 50 Private Agriculture 3160 Shantaben, widow of Shanabhai Kashi, etc.
25 49/1 Private Agriculture 1011 Patel Bhadreshkumar Kiritbhai.
26 54 Private Agriculture 2476 As per 7/12
27 82/9 Private Agriculture 588 Chavda Ranjitsinh Dabhasinh, etc.
28 169 Private Agriculture 5059 St?'kwad Gayatridevi Rajendrasinh Rao,
Gaikwad Gayatridevi Rajendrasinh Rao,
29 168 9278 etc.
Private Agriculture
30 167 ' ' 3964 Gaikwad Gayatridevi Rajendrasinh Rao,
Private Agriculture ete.
Kalpesh Kumar Navneet Lal Soni.
31 166 Private Agriculture 4187 ’
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32 162 Private Agriculture 698 Kahar Prakashbhai Laxmanbhai.
33 1572 Private Agriculture 4941 Patel Kantaben Manubhai, etc.
34 150 Private Agriculture 670 Kahar Prakashbhai Laxmanbhai.
35 139 Private Agriculture 2427 As per 7/12
36 352 Private Agriculture 2733 Patel Vinubhai Shanabhai.
37 353/A Private Agriculture 753 As per 7/12
38 274/1 Private Agriculture 619 Patel Sandipkumar Rameshbhai, etc.
39 274/2 Private Agriculture 737 Patel Vimalaben Chhotabhai.
40 349 ' ' 663 Patel Kalpapaben Qangaram Patel, wife of
Private Agriculture Prahladbhai Jashrajbhai.
41 157/1 Private Agriculture 798 Patel Chandkantbhai Bhai Lalbhai, etc.
42 298 Private Agriculture 1785 As per 7/12
43 383 Private Agriculture 5338 As per 7/12
44 354/A Private Agriculture 549 As per 7/12
Harijan Kamalaben, daughter of
45 144/1 1097 Shankarbhai and wife of Laxmanbhai
Private Agriculture Mohanbhai Kahar.
46 145/1 Private Agriculture 796 As per 7/12
47 149/1 Private Agriculture 2160 Kahar Prakashbhai Laxmanbhai.
48 281/A Private Agriculture 2263 As per 7/12
49 281/C Private Agriculture 217 As per 7/12
50 170 Private Agriculture 932 As per 7/12
51 165 Private Agriculture 1712 As per 7/12
52 113 Private Agriculture 749 Narendrabhai Vithalbhai, etc.
53 114 Private Agriculture 1877 Tejalben Bipinkumar Patel, etc.
54 114/1 Private Agriculture 2529 Indiraben Hasmukhbhai Patel, etc.
55 11472 Private Agriculture 3541 Jitendrabhai Dahyabhai Patel
TOTAL(SQM) 127148
Village: Gantiyad Taluka: Savli
1 220 Private Agriculture 679 Chauhan Bachubhai Ambalal etc.
TOTAL(SQM) 679

[F. No. E-Office E-378287-11]

TARUN DANDOTIYA, Chief Administrative Officer (Construction)
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